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FT.3T. 2873(31).— T sreawor srferaror srfarfara, 2008 (2008 =T 34) #Y &mT 11 Z=T e
QITRRAT T TN Fd GO, Fea 1T FEHTE, AL I ~ATATAT 6 AT H&F AT AT A TR 6
Tl ¥, TagiT, Annexe Court Building, Thoubal District Court Complex, Khangabok, Thoubal,
Manipur & T T 9% 79 £=14a “Special Court Manipur for NIA cases” Fil 3t sTfaraas it &mT 11
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MINISTRY OF HOME AFFAIRS
(CTCR Division)
NOTIFICATION

New Delhi, the 5th June, 2026

S.0. 2873(E).— In exercise of the powers conferred by section 11 of the National Investigation Agency, Act
2008 (34 of 2008), the Central Government, hereby designates the newly established “Special Court Manipur for NIA
cases” at 3™ Floor of Annexe Court Building, Thoubal District Court Complex, Khangabok, Thoubal, Manipur, as the
Special Court for the purpose of sub-section (1) of section 11 of the said Act, exclusively for the trial of the Scheduled
Offences investigated by the National Investigation Agency in consultation with the Hon’ble Chief Justice of the
Manipur High Court and the Government of Manipur.

The jurisdiction of the Special Court for National Investigation Agency mentioned above shall extend
throughout the State of Manipur.

[F. No. 11011/42/2022- NIA]
RAKESH RATHI, Jt. Secy.

SARVESH KUMAR
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